
3[4 July, 2019]

I. Reports and Accounts (2017-18) of Dr. B.R. Ambedkar NIT and related papers

II. Reports and Accounts (2017-18) of various Educational Organisations and related
papers

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE

DEVELOPMENT; THE MINISTER OF STATE IN THE MINISTRY OF

COMMUNICATIONS; AND THE MINISTER OF STATE IN THE MINISTRY OF

ElECTRONICS AND INFORMATION TECHNOLOGY (SHRI DHOTRE SANJAY

SHAMRAO): Sir, I lay on the Ta b l e : —

I.(1) A copy each (in English and Hindi) of the following papers, under sub-

section (4) of Section 22 of the National Institutes of Technology Act,

2007:—

(a) Annual Report and Accounts of Dr. B.R. Ambedkar National Institute

of Technology, Jalandhar, Punjab, for the year 2017-18, together with

the Auditor’s Report on the Accounts.

(b) Review by Government on the working of the above Institute.

(2) Statement (in English and Hindi) giving reasons for the delay in laying the

papers mentioned at (1) above. [Placed in Library. See No. L.T. 72/17/19]

II. A copy each (in English and Hindi) of the following papers:—

(i) (a) Annual Report of the Sarva Shiksha Abhiyan Mission, Guwahati,

Assam, for the year 2017-18.

(b) Review by Government on the working of the above Mission.

(c) Statement giving reasons for the delay in laying the papers mentioned

at (i) (a) above. [Placed in Library. See No. L.T. 125/17/19]

(ii) (a) Annual Report of the State Mission Authority, Imphal, implementing

the Sarva Shiksha Abhiyan, Manipur, for the year 2016-17.

(b) Review by Government on the working of the above Authority.

(c) Statement giving reasons for the delay in laying the papers mentioned

at (ii) (a) above. [Placed in Library. See No. L.T. 125/17/19]
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(iii) (a) Annual Report and Accounts of the Jharkhand Education Project

Council (JEPC), Ranchi, implementing the Sarva Shiksha Abhiyan,

Jharkhand, for the year 2016-17, together with the Auditor’s Report on

the Accounts.

(b) Review by Government on the working of the above Council.

(c) Statement giving reasons for the delay in laying the papers mentioned

at (a) above. [Placed in Library. See No. L.T. 280/17/19]

Report and Accounts (2017-18) of ICCR, New Delhi and related papers.

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS AND

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS

(SHRI V. MURALEEDHARAN): Sir, I lay on the Table, a copy each (in English and

Hindi) of the following papers:—

(a) Annual Report of the Indian Council for Cultural Relations (ICCR), New

Delhi, for the year 2017-18.

(b) Annual Accounts of the Indian Council for Cultural Relations (ICCR), New

Delhi, for the year 2017-18, and the Audit Report thereon.

(c) Review by Government on the working of the above Council.

(d) Statement giving reasons for the delay in laying the papers mentioned at (a)

and (b) above. [Placed in Library. See No. L.T. 102/17/19]

MOTION FOR ELECTION TO AGRICULTURAL AND PROCESSED FOOD

PRODUCTS EXPORT DEVELOPMENT AUTHORITY (APEDA)

THE MINISTER OF COMMERCE AND INDUSTRY (SHRI PIYUSH GOYAL): Sir,

I move the following Motion:—

"That in pursuance of clause (d) of sub-section (4) of Section 4 of the Agricultural

and Processed Food Products Export Development Authority Act, 1985 (No.2 of

1986), read with Rule 3 of the Agricultural and Processed Food Products Export

Development Authority Rules, 1986, this House do proceed to elect, in such

Motion for election to... ...Authority (APEDA)


